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() () Rs 2,400/~
(1) Rs. 27,000/- approximately. The
cost has been calculated on the basis
of normal rates charged per mule
and it in¢ludes mileage done by those
vehicles for Republic Day and
Independence Day duties.

U.P.S.C.

Shri Ibrahim:
517 | Sardar Iqbal Singh:

Will the Minister of Home Affairs
be pleased to state :

(a) the amount of fees realised by
the Union -‘Public Service Commission
during 1954-55 from candidates; and

(b) the amount i:aid to candidates
if any, by the Commission as conveyance
and other allowances during 1953-54?

. The Deputy Minister of Home
Affairs (Shri Datar): (a). Rs. 6,23,875/-

(b)}Rs 3,46,260/-
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Second International Sports Meet,
Warsaw

5§19, Shri V.P. Nayar : Will the
Mimmster of Education be pleased to
state:

(") whether Government received a
request for financial assistarce to cover
a portion of the expenses to be incurred
in sending an Indian contingent for parti-
cipation in the Second International
Sports Meet of Youth held in Warshaw
frod:ln the 18t to the 15th August, 1955;
an

_ (b) if s0, the amount , if any, sanctioned
in this regard ?

The Minister of Education and
Natural Resources and Scientific Re-
search (Maulana Azad): (8). Yes, sir.

(b) Nil.

Exchange Facllities

§20. Shri V.P. Nayar: Wil the
Minister of Finance be leased ro
state the limit wupto whic Goveran-
ment have given exchange facilities
for bringing money into India by:

() The U.S.A. Embassy, (i) UK.
High Commission (#55) Embassy of
U.5.S.R. (iv) Embassy of the Peoples
Republic of China, (v) The United
States  Information Service, (vi) The
British information Service, (vii) The
Tass News Agency; and (viti) The new
China News Agency ? .

The Minister of Finance (Shri
C.D. Deshmukh): There are no restrictions
on the inward remittance of funds into
India. N question of giving exchange
facilities for bringing money into India
therefore arises.
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